a/l-l‘-(‘ RP‘NQU‘ KumaRz s son/daughter/wife of SYNTL - Kymﬂﬁ .
3}( % 9ed.... k3. YEA¥A..... years, belonging to BIHAR:LEGISLATIVE ASCEMBL Y
/ vice and presently working as .OFLLCE.  RITENDANT o,
,_,\rw give hereln below the dmr& of the assets (immwable, movable, bank balance, etc.) of
% mvsm my spouse and sewvdlnts* :
“m} immmtmmmm:memmo!wntwmmp will also have to be
- Bl B B ol sl -
& e 507w | NIz | NIL NZL N7
(i) s In
~ | Banks, F i :
lnsg'mogm Fovo-w | NIL | NIL N7 N7,
Non-Banking
Compamts
~TBVE gL | 1 | S NIZL | NxL PMIL | NZp N7 L
v : ,
NIL | Nze | Nz Nz NZL
2 ?&"&'aﬁm NI |
% details of (z IZL
B b N L RERL e
i) JM&W (give SoGm vl B , M s S e
R lnoo | Nz | onze | Nz | T
'l Bsoam ti L b -
= SILV;,( L
such &s values B 1R Y N N
| IL | NIL | NIL IL Tz,

Note: anueomedslshm[ﬁehmtumaswmlatstmrketﬂmemStock
Exchange In respect of listed companies and as per books in the case of non fistad
uampimmouidbeglvm

* Dependant here means a person substantially dependent on the income of the
employee :



B.

{Hote:
iso have to be indicated]

_re; '

pcopemes e folnt Swrisrlilp

ndicating the extent of joint ownership wiil

e e

Dapandant-1

OFS

- Survw numbeﬂs)

Wm Land
- Location(s)

et yalus

Ton

NIL

NIL

| Mame |

"~ Dependant-2

Name

N7L

Dapendant-3 |
Etc. NEme

N7

ral Land

- SM maer(s)
Eltaﬂt {Tm

yvalu

)

Nzl

NIL | NIL

N7L

NIL

Bulfdtms [commmal

and residential}

LnﬁﬂN(s)

- Survey /door

number{s)
- Bxtent (Total

mamnsnt}

- Current market

vnlua

NIL

NTL NIL

NIL

NTL

)

- measurement)

Houses / Apartments,
etc.
~ Location(s}
- Survey jdoor
numben(s) . -

- Extent {Total

o,nrrentmmzt

NIL

NIL | NIL

NTL

NIL

v

value
Others (such as
interest in property)

N7IL

NZL

N7TL

NIL

NIL |

(2)

1 Oi‘fe herain below the details of my liabilitles / overdu

institutions and government dues:-

es to public financial

[Note : Please give separate detatis for aach tem}
sr. mou e R address oTBank / | Amount outstanding as
- Neo, . Finsncial Institutions(s) / DTN aoessrorsimesessssess
: : : _Department (s)
{a) (i from Banks NIL NT L
; (i} Loans from fnancial
insthutions. NZ- pLet
(1)) Government Dues:
| (a) dues to departments NTL NTL
dealing with govemment
_gma_wn :
s vt sopply of NTL NI
| water ;
1 (€) dues to departments
dealing with supply of NIL NTL.
elad:ﬁcity




(d) dues to departmente ]
dealing with telephonas
{e) ;duas_ !i‘o departments 3
dealing with overnment |
transport ﬂngludlng NrL NI
aircrait and helicopters)
(f) Other dues, if any

NTL T NTL

NTL NTL
(b) (i) Income Tax including i
surcharge [Also indicate PR w0 MANPK 24244 NTL
the assessment year upto 5
which Income Tax Return
‘i filed. Give also Permanent
| Account Number PAN)]
| - () Wealth Tax [Also : :
| Indicate the assessment | NZL Nz/)
|
f

YE3r upto which Wealth
Tax return filed, ]

{ {Ili) Sales Tax {Only in

case of proprietary NzL £ NTL
business] ;
(iv) Property Tax NZL _ NTZL
C. Fersonal Dataj|

~ GPF/CPF/PRAN No, :- [jﬁ_o ')_7—0 14085( ’ ,
Gender = (M/F) :

Date of 8irth 3= 0 o1 T d_ g 9 8—] (DD/MMFYYYY)
Class/Group - &l (A/B/C)
Cadie (OFFICE ATTENDAINT e

(Full Name a.g, B.A.5.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc,)

okt . ORI

I hereby declare that the above detaiis are true to the best of my

edge and belief,
g F

Signature

Name of Empioyee: F?FN\(Z! UKUMH‘QI
PlacePATNﬂ ﬁesbgnatmnofﬁlcﬁ AYTE:DANT
Date:. ] 3-02- 202( Department: BIH RRLEG'—ZSLA JIVE ASs Em 8Ly
Note: Please sign each Page of the declaration. Asset deciaration form

Must be in A4 size white paper with computer typed (single side)



